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S1. No. Name of the States/UTs Number of registered units
22, Nagaland 15
23. Odisha 932
24, Puducherry 69
25. Punjab 27786
26. Rajasthan 862
27. Sikkim 21
28, Tamil Nadu 5,204
29. Telangana 3,850
30. Tripura 71
31 Uttar Pradesh 2,037
32. Uttarakhand 380
33 West Bengal 1,739
TotaL 37445

Source: Annual Survey of Industries, 2013-14
Initiative for expansion of food processing sector

3034. SHRI AJAY SANCHETI: Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) the initiatives taken by Government in food processing sector in the country
since 2014-15;

(b) the details of financial assistance extended by Government to.this sector, State-

wise; and

(c) how far this sector has been able to utilise them in expanding production of

processed food?

THE MINISTER OF STATE IN THEMINISTRY OF FOOD PROCESSING INDUSTRIES
(SADHVINIRANJAN JYOTI): (a) The Ministry of Food Processing Industries has been
implementing a number of Central Sector Schemes for promotion and development of food
processing sector in the country, namely Scheme for Mega Food Parks, Scheme for

Integrated Cold Chain, Value Addition and Preservation Infrastructure, Scheme for Setting
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up/Modernization of Abattoirs, Scheme for Technology Up-gradation/Establishment/
Modernization of Food Processing Industries, Scheme for Quality Assurance, Codex
Standards, Research and Development and Other Promotional Activities, Scheme for
Human Resource Development and Scheme of Strengthening of Institutions. A Centrally
Sponsored Scheme (CSS) - National Mission on Food Processing (NMFP) was also
launched w.e.f” 01/04/2012 for implementation through the State Governments/Union
Territories. However, Government has de-linked CSS - NMFP from Central Government
support with effect from 01.04.2015, except for UTs (upto 31.03.2016). Further, to provide
impetus to the development of food processing Industry in the country, Government is
also providing a number of fiscal incentives such as reduction in excise duty on food
processing and packaging machinery from 10% to 6%, and on Refrigerated Containers
from 12.5% to 6%. Basic Custom Duty on Refrigerated Containers has been reduced from
10% to 5%. Concessional 5% Basic Customs Duty as presently available under project
imports for cold storage, cold room has also been extended for Cold Chain including pre-
cooling unit, pack houses, sorting and grading lines and ripening chambers. In addition,
100% Foreign Direct Investment has been allowed for food processing as well as for
trading of food products produced and/or manufactured in India. A Special Fund of 32000
crore has been created in National Bank for Agriculture and Rural Development to provide
affordable credit to the food processing industries in the designated food parks. Loan to
food and agro-based processing units and Cold Chain have been classified under
agriculture activities for Priority Sector Lending subject to aggregate sanctioned limit of

%100 crore per borrower.

(b) and (¢) State-wise details of the financial assistance extended to this sector and
projects assisted for expanding production of processed food under various Central Sector
Schemes of the Ministry of Food Processing Industries since 2014-15 are given in
Statement-I (See below). The details of assistance provided to the States/UTs from
2014-15to 2015-16 for implementation of CSS-NMFP and projects assisted for expanding

production of processed food are given in Statement-11 (See below).
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State-wise details of the financial assistance extended for development of food

processing sector and projects assisted under various Central Sector Schemes

(R incrore)

S1. No. State/UT 2014-15 2015-16 2016-17
Projects  Amount Projects Amount Projects Amount
Assisted Assisted Assisted
1 2 4 6 7 8
1. Andhra Pradesh 164 32.03 55 3592 17 6.31
2. Arunachal Pradesh 0 0.00 1 0.04 0 0.00
3. Assam 10 13.04 16 6.56 0 0.00
4. Bihar 11 0.77 4 5.59 0 0.00
5. Chandigarh 2 0.12 0 0.00 1 0.04
6. Chhattisgarh 59 6.94 23 2.50 5 0.51
7. Daman and Diu 1 0.25 1 0.25 0 0.00
8. Delhi 63 22.04 68 2678 14 9.93
9. Goa 6 1.05 2 1.92 2 2.66
10. Gujarat 82 32.51 64 2525 14 10.11
11. Haryana 55 58.97 49 4928 19 14.45
12. Himachal Pradesh 18 12.75 17 25.68 3 3.16
13. Jammu and Kashmir 10 5.48 20 23.88 9 6.03
14. Jharkhand 7 16.19 6 17.05 1 0.25
15. Karnataka 103 26.79 66 1103 24 3.05
16. Kerala 24 4.07 25 8.93 9 5.75
17. Madhya Pradesh 32 24.32 22 7.21 6 327
18. Maharashtra 192 51.82 142 70.02 36 33.35
19. Manipur 2 2.46 2 0.01 1 0.08
20. Meghalaya 4 0.85 2 0.33 0 0.00
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1 2 3 4 5 6 7 8

21. Mizoram 3 2.56 3 15.05 0 0.00
22. Nagaland 1 1.11 4 4.99 0 0.00
23. Odisha 24 13.26 12 2.19 4 14.22
24. Puducherry 0 0.00 1 0.25 0 0.00
25. Punjab 54 17.95 35 17.61 15 8.68
26. Rajasthan 85 15.25 94 39.95 26 7.23
27. Sikkim 1 0.19 4 1.48 0 0.00
28. Tamil Nadu 81 20.51 45 13.22 17 4.86
29. Telangana 1 0.03 2 4.00 3 5.08
30. Tripura 2 0.07 3 0.24 0 0.00
31. Uttar Pradesh 84 21.13 49 19.14 20 747
32. Uttarakhand 18 39.02 12 3549 5 8.25
33. West Bengal 47 5.70 33 13.16 7 2.86

TotarL 1246 44923 882 48500 258 157.60

Statement-I1

Details showing assistance provided to the States/UTs during 2014-15 to 2015-16
and no of projects assisted under the Centrally Sponsored Scheme -
National Mission on Food Processing

(R in crore)

S1. No. State/UT 2014-15 2015-16
Projects Amount Projects  Amount
Assisted Assisted
1 2 3 4 5 6
1 Andaman and Nicobar Islands 1 071 1 112
2. Andhra Pradesh 2 14.60 0 0.00

3. Arunachal Pradesh 1 0:52 0 0.00
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1 2 3 4 5 6
4. Assam 1 235 0 0.00
5. Chhattisgarh 2 523 0 0.00
6. Gujarat 2 851 0 0.00
7. Haryana 3 12.00 0 0.00
3 Himachal Pradesh 1 1.70 0 0.00
9. Jammu and Kashmir 1 0.75 0 0.00
10. Jharkhand 1 1.53 0 0.00
11. Karnataka 2 884 0 0.00
12. Kerala 1 0.36 0 0.00
13. Madhya Pradesh 2 7.90 0 0.00
14. Maharashtra 2 1371 0 0.00
15. Manipur 3 384 0 0.00
16. Meghalaya 1 0.82 0 0.00
17. Nagaland 3 6.11 0 0.00
18. Odisha 2 5.80 0 0.00
19. Puducherry 0 0.00 1 039
20. Punjab 1 1.94 0 0.00
21 Rajasthan 2 11.82 0 0.00
22, Sikkim 1 062 0 0.00
23. Tamil Nadu 1 044 0 0.00
24. Telangana 1 239 0 0.00
25. Tripura 2 0.74 0 0.00
26. Uttar Pradesh 2 551 0 0.00
27. Uttarakhand 1 0.99 0 0.00
28. West Bengal 2 5.58 0 0.00

TotaL 4“4 12531 2 1.51




